ITEM NO.114 COURT NO.16 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 4359/2015
KAILASH JAISWAL Appellant(s)
VERSUS

RENT CONTROL EVICTION OFFICER ACM II . & ORS. Respondent(s)

Date : 24-09-2026 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s) : Mr. Siddhartha Chowdhury, AOR

For Respondent(s) Mr. Anshuman Ashok, AOR
Mr. Prateek Sinha, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. Though the present matter is a very old case, learned counsel
for the appellant prays for some time to prepare and argue the
matter.

2. Prayer is allowed.

3. List the matter after four weeks.

(KANCHAN CHOUHAN) (KOMAL)
SENIOR PERSONAL ASSISTANT COURT MASTER (NSH)
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